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TRANSFER PETITION NO.
COMPANY PlJ|TlTlON/APPLICATION NO. | CP (IB) No. 611/9/HDB/19
NAME OF THI;Z COMPANY Aliens Developers (P) Ltd
NAME OF THE PETITIONER(S) Nitin Balwant Cholkar
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UNDER SECTJON 9 of IBC
Counsel for Pgtitioner(s):
Name of the Counsel(s) Designation E-mail & Telephone No. Signhature
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Name of the Counsel(s) Designation E-mail & Telephone No. Signdture
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